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Ijaettmg of a Bara by Nafn In 
Thaabal Snfc-DtvMan (Manipur)

%Vm. Shri Hen Barua:
Shri Nath Pal:
Shri Sarenflnuurth Dwl̂edy: 
Shri Sumt Gakt:
Shri KumAwv 8tn|h:
Shri A. sreedharaa;
Shri D. C. Sharsasr

Will the Minister of Home Affairs 

be pleased to state:

(a)  whether it is a fact that anaed 
Naga hostlles recently looted a baaar

in the Thaubal Sub-Dividon of Mani­
pur «■ also  hostile activities were
launched  in placet  like IKorch and 
Yaripoth; and

(b)  if so, the detail* of these inci­
dents and the  measure* adopted to 
ensure security to people in Marujmr?

The Minister of Stale la the Minis­
try  of  Home Affair*  (Shri Vitya 
C ha ran  Shukla): (a)  and  (b).
Fifteen armed miscreants, believed to 
be Naga hostile* looted lour shops at 
Wailchong  bazar  in  Thoubal Sub- 
Division.  Property  including  cash 
worth Rs. 4,000 was reported to have 
been looted. A case was registered in 
this regard.  Patrolling  by Manipur 
Rifles has since been arranged in the 
area to prevent  recurrence of such 
incidents.

No incidents by Naga hostile* have 

been reported  from  Morch  and 
Yaripoth,

Help to Political Sufferers la Goa, 

Daman and Dlu

2410. Shri Shlnkre: Will the Minister 
of Home Affairs be pleased to state:

Ca) the total number of applications 
received from political sufferers for 
the allotment of land  and monetary 
help, respectively in Goa, Daman and 
Diu upto March, 1967;

(b) the number of applicants sanc­
tioned land and respective area;

(c) the number of applicants sanc­
tioned monetary  help and the total 
amount spent upto March, 1967; and

(d) whether Government propoje to 
allot more  funds to the local Ad­
ministration to minimise the plight 
of the political sufferers effectively?

The Minister of State In the Minis­

try of Home  Affair*  (Shri  VMy» 
Charan Shukla): (a) 6 for allotment

of land and 3035 for monetary helPI

(b) Nil.

(c) Rs. M1.M© hat bsm auMttanod 
as  grant-in-aid  to  609  aPf>Uoants.




